
Us. of Goa MARCH 26, 1965 by U.s. in VietTlam 6z46 

"."fir ll'f,:~:(' ~ i;r ;;fm \ifI'If I ~ ~) it. 
~f1'.f ~ ~r SfitiT!1I~T~ ~«~T fciAqar 
.~ ~ ~ 'SITt.n i!fiW j fit; ~ ~ ~ 
"!.fl.m q ltiT ;;rrfur ~ i I 

., .... ~ 
16.03 hn. 

tCALLING ATTENT;ON TO MA"rTER 
OF URGENT PUBLIC IMPORTANCE 

USE OF GAS BY UNITED STATES IN 
Vn:TNAM AND GOVERNII.fl:N'r OF 

INDIA'S REAC~rxON T!lEnnO 

Shrl P. R. Chakravarti (Dbanbad): 
1 call the attention of the Minister 
'Of External Affairs to the following 
matter of urgent public importance 
and I request that he may make a 
:statement thereon: 

The u~e of gas by U. S. in 
Vietnam and Government 01 
India's reaction thereto. 

Sbrl Natb Pal (Rajapur): Sir, on a 
point of order. We welcome the 

"Statement to be made by the Minis-
ter of External Affairs, but only 
yesterday, the Calling Attention 
Notice tabl!!d by some other hon. 
Members was r~jected. At what stage 
you cam"e" to accept it, we need to 
know. ·It is a kind Of mysterious 
"proce~s" Yesterday we ha. very 
serious arguments about its being 
rejected and we pleaded with the 
Speaker th:it the Prime Minister 
may be" requested to make a state-
ment. The statement was to be made 
at the instan:e of the Speaker, at the 
request of ours. And-today. we are 
told that it is admitted. What is the 
kind of rules that are followed in 
admittinr, Or rejecting these notices? 
Yesterdny, it W&s ruled out of order. 
Today it j~ admitted. r think this 
is very objectionable. WI! welcome 
'the statement by the Minister, but 
"We must know the process through 
,..,hich ParUoment works; it cannot be 
mysterious. 

"Mr. DePuty-SpeilEer: Are you 
objecting to this statement? 

Sbrt Natb Pal: Not at all. We 
weleome it. I am objecting to the 
procedure. (lnteTTUption) 

Shr' Warlor (Trichur): Yesterday. 
the Calling Attention Notice of 
Shrimati Renu Chakravartty waa 
rejecttd by the Speaker. 

Shri" Bade (Khargone): Fllrtber, 
the procedure ill that only those who 
are signatories to the Calling Atten-
tion Notice would be called upon to 
put questions and others are nat 
Clllowed. But now, it seems Lo hap-
pen otherwise. 

Shrl Natb Pat: The Prime Minister 
was to make a statement, and rat our 
request the Prime Minister yester-
day agreed to m'Bke it. 'roday, aD 
announcement was made that the 
Minister of External AfYairs is going 
to make a statement. We welcome 
this, but it is a matter of procedure 
which we canlUlt ignore. 

Shrt Bari Vishnu Kamatb (Hosll'an-
gabad): May I add, Sir, that it Wall 
the Prime Minister who yesterday 
agreed to make a statement. But to-
day, the Minister of External A1!alra 
has been cralled upon to make the 
statement. I do not know why thia 
change has Deen made. It is most 
arbitrary. 

Mr. Deputy-Speaker: I do not think 
the Prime Minister has said so. Any-
way, I shall convey the wishes of 
the House to the Speaker. 

The MlDlater of Edemal Aftairs 
(Shrl Swaran Singh): We have leoarnt 
with distress and a "sense of shock ot 
the disclosure about the use of gaa 
in South Vietnam affecting the Viet-
cong and the civilian population. 

Ever since World War I, civilised 
opinion throughout Lhe world haa 
condemned ,ai, chemimal and bacter-
iological warfare. The revulsion 01 
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the peoples of the world was crysta-
Jiaed in the Geneva Convention of 
1925 against use of gas in war. Ac-
cording to United States' spokesmen 
the gas used is not lethal. Even so, 
regard must be paid to world opin-
ion and the danger of the situation 
escalating into a l'<lrger conflict. We 
consider that the use of gas is ag-
ainst the conscience of humanity and 
sincerely hope that no further use of 
it will be made in South VlCtnam. 
We have already given expresrdon to 
our· deep concern at the situation in 
Vietnam. Arising from our ir.iti'8tive, 
discussions were held recen.tly in 
Belgrade and 'many non-aligned 
countries will be making a joint ap-
peal with the object of getting nego-
tiations started as soon as possible, 
so that a political solution to the pro-
blem of Vietriam may be found. 

Shrl P. R. Chakravertl: Commen-
surate with the past practice of India 
to take the intiaitve on all crucial 
occasions whenever humanity has 
been aggressed upon, may I know 
whether the Governmellt has banded 
together all the non-aligned nations 
'and the other nations also to mould 
world opinion on this matter? 

Shrl Swaran S~h: I hav~ already 
mentioned in my statement that aris-
ing frO'ln India's intlative a discussion 
took place in Belgrade and it is hop-
ed. that many nOb-aligned countries 
will be moaking an appeal to the part-
ies concerned in Vietnam for the res-
toration of peace and fOr starting 
talks and discussions. 

Shrl D. C. Sharma (Gurdaspur): 
While I congratulate the hon. Minis-
ter on the very fine statement that 
he has made,' for which I think the 
whole world will congraulate him, I 
'Would '<Isk jtrst one question. May I 
know it the feelings of the Govern-
ment of India with regard to the 
use of gas, which has been described 
as a kind of tear i{as and ..... hiC'h has 
also been described as a kind of gas 
which makes people only sick at the 
stomach,-the feelings of revulsion, 
the term wllich is not mine but which 
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is used in the statement oagainat the 
use of this gas of whatever kind-
have been conveyed to the USA and, 
if so, have they received any reac-
tion from them and if they have not 
done so far, may I know whether 
these feelings will be conveyed to the 
US Government soon and the reaction 
communicated to the HOllse very 
early? 

Shri SWaran Singh: We b"ilve not 
separately conveyed our feelings in 
this respect, but the statement that 
I make now will now be public pro-
perty and this w1ll be taken note of 
by the United States Government and 
by the rest of the world. 

Shri B. N. Makerjee (Calcutta Cen-
tral): In view of the fact that the 
British Foreign Secretary, whose 
Government is linked very closely 
with the Government of the United 
States, has thought fit to publicly ex-
press himself on this point -and there-
fore to communicate their idea to the 
United States Government, may I know 
why it is that the Indian Government 
is appearing to fight shy of making a 
direct cO'mmunication to the US Gov-
ernment which is directly concerned 
in Hie use of the lethal gas which hal 
caused' us shock and revulsion in our 
minds, very righly, and may I know 
why we '8re playing a hesitant role 
about it? 

8hrl S"'ran Singh: We are not 
fighting shy and we are not at all 
playing a hesitant role. As a big 
('ountry with a certain responsible 
approach to such matters,. we have 
expressed OUr opinion very clearly. 
If the hon. member is pleased to call 
even this '<IS hesitating or fighting 
shy. I can only say I am- sorry for his 
way of thinking. 

Shrl B. N. Maker-jee: Why not tell 
them straignt? -- . 

11ft finA ~ (~) : ~ 
~ ;;n;:r;rr ~ W f1f; ~~ it; m it 
~ t¢T ~ t ;'1ft ~ mn 'flIT t 
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Shri Swann SlDP: I have not 
quite followed the import of his 
Hindi, which was a litUe diftkult 
and I did not switch on the English 
translation. Will he repeat it in 
simpler langUage? 

""~~:.~~ 
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m ~ Ifl:-lfrof ~ 't1:--f«lrr ~ 
lIT ~~ ~ if ~~ it; ii!T 
q)Wlfe"'(1 ~ t. ~ iImf if m 
~ f«r tpff t; ~ ('\Jj~f(1'" ~ ~ 
mr tpff t, ~) tm q ~ ~ 1lN-
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Shri Swann Sblgh: I do not know 
what the hon. member means by 
political considerations, Here is the 
USe of gas which we say isagainst 
the conscience of humanity. The 
other substantive question is whether 
We have got any direct inlormation 
about the quantum of danger in this ,as, You can well imagine" the pl'ace 
where t.he gas is being used. We 
cannot have any more direct informa-
tion. Buf fbis is now world news 
and even the composition of some 
of the ~ases that have been used has 
been publicised. It is also mentioned 
that one of the gases at any rate 
causes nausea and vomiting and 
therefore temporarily disables the 
people. Therefore. the use of this is 
something which is agamst the spirit 
and c;onscience of humanity. 

(C.A.) 

.n-~~ (~): ~~ 
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~, ;i.;m <tT m q"{ ~ ~ ~ • 
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~~~~~~~w 
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~ ~, ~ ~ ~ ~ it <t' 
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Shrl swann SlD,h: I do not know 
how this arises out of this questiolL 
In the Genevoa Agreement there is DC» 
mention of any prohibition of the UIIIl 
ofgas.'!f-w-as rim necessary becalUl!' 
no one contemplated, that gas woulcl 
be used in any circU'mstance. SG 
this question does not arise from the 
present problem with which we are 
concerned. For his-torical interest. I 
8m sure the hon. Member. who is 
sufficiently vigilant, knows the nameS 
of the countries who participated ia 
the Geneva Agreement. The United 
Swtes, although Trol an original 
signatory, later on made a statement 
that they are bound by the decisions 
and they had unilaterally decided 
and made a declaration that they 
will abide by the terms of the 
Genevoa Agreement. 

""~~ . ~ ~~ 
~ ~.;n1f iff ~ m ~ 
~-;mr iff ~ ~ m it ~ 
~ 'fT, ~ t:hfT ~ l1'iTf 'l1l'1+'U 
~t~~ I~~, it ~ 
~~~I ~mRit~~~ 
it~ ~~~I ~l'ftit~ 
~~~fif; ;pn~~~~ 
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tl 
Shrt Rqhunath Sllllh (Varanasi): 

Sir, I risc to a point of order. Under 
the rules he can"ask only one ques-
tion. 

Mr. Deputy-Speaker: Order, order. 
We will go to the resolution that is 
before the House. 

Some bon. Memben rose-

8hrl Nath Pal: Mr. Deputy-
Speaker, .... 

Mr. Depat7-Speaker: You are not 
a signatory. 

Slarl Hath Pal: Mr. Deputy-Speaker, 
, want to bring to 'your notice the 
precedent in this matter. 'On a pre-
vious occasfon when my omin, 
Attention Notice was rejected and. 
nonetheless, the Government spokes-
man was asked to make a statement. 
the Speaker insisted that on that 
statemenf-questions could be .asked. 
I am pleading with you, because this 
is a matter of the highest importance 
as far as the rights of the House are 
concerned, to allow us to pilt ques-
tions on this. Yesterday it wall 
repeatedly said that it cannot be 
taken up. Today I insist that this 
has to be treated as a statement made 
by the Minister of External Affairs 
and therefore - the right of puttinl 

questions cannot be limited onl,. t 
those who are supposed to have 
signed it. I, therefore, plead with 
you to allow Us to put questions. 
This is a very serious matter (Inter-
ruptions) . 

Shrl SWaran SlDch: If instead of 
spending time on these arguments 
the hon. Meombers put their questions. 
I am prepared to answer them. 

Slart Kapur SiD&'h (Ludhiana): 
Yesterday it was not admitted and 
today we are precluded' because we 
are not signatories. This is a highly 
invidious procedure. . 

Mr. Deputy-Speaker: The Speaker 
later on has admitted them and 
therefore only the signatories can be 
allowed to put questions. (Interrup-
tions). Order, order. I find that 
half-a-dozen hon. Members are 
standing and speaking at the .. me 
time. All right, I will allow two or 
three questions more-Shri Nath Pai. 

'1'\" ~ ~ : itu ~ qpk ~ 
wm t~ 1IiT 1m' t 
~~: ~~1fqT 
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Mr. Deputy-Speaker: There is no 
point of order. Whatever informa-
tion he had he has given. 

Shrl Nath Pal: Mr. Deputy-Speaker 
Sir, I was on my legs when the point 
of order was raised. You 'Ilsked me 
to ask a question of the Minister of 
External Mairs. Sir, the statement 
of the Minister of External Mairs 
tends to be equivocal. He has assured 
without saying why the Government 
is reluctant to COh~ directly, at the 
highest level. the concern and 
anxiety felt at the reported use. of 
non-lethal gas. We are extremely 
cautious in the use of our termino-
logy and phrases which we _ 9re using. 
He says that this will be taken note 
of. Is he aware that when the late 
Prime Minister was asked whether 
he had conveyed the anxiety felt in 
India regarding the liberation of Goa 
when he met President Kennedy. he 
had told me in these words "thoat 
was the first statement that I made to 
the President". 

Mr. Deputy-Speaker: What is the 
question? 

Shrl Nath pal: This matter boas not 
become that clear. It is not a ques-
tion of "yes" or "no". He says that 
this will be taken note of. Are we 
serious of conveying our feelings or 
are we trying to pI erase and placate 
everybody? In some cases risk has 
to be ta~en. We do not want China 

to become expansionist or help it in 
its objective. All the same. there are 
certain important matters on which 
we must convey our views. I want 
to know what is restraining our 
Government from conveying our 
feelings af' :1'6e highest level. at the 
Prime Minister's level. rather than 
leaving it to those concerned to pick 
it up from the 'proceedings of the 
Lok Sabha. Will he kindly explain 
this? 

Shri Swann Sinrb: ThiS 1s a lug-
gestion for action. We will give care-
ful consideration to this. I have al-
ready said that there is no hesitatioll. 
There is no question o.f fighting shy. 
There is nothing by way of informa-
tion that he' is asking for. He is sug-
gesting that it can be taken up at 
the highest leveL -l--saiQ that we 
would consider this. 

Shrl Nath Pal: Why does the Prime 
Minister not rise and say something? 

Mr. Deput'y':Speaker: You have got 
the answer. 

Shri Nath Pal: The reply hoas not 
come. The question was why at the 
Prime Minister's level it was not 
taken up to convey what We feel 
about it. I am repeatedly sayinl 
that I do not want the Prime Minis-
ter today to condemn it; but we want 
him to cenvey that we are feeling 
disturbed at the events Qnd the re-
ported use of non-lethal' gas. What 
is wrong in doing that? 

Shri Barl Vishnu Kamatb: Why 
shOUld he be tongue~tied? 

The Prime Minister and Minister 01. 
Atomic Energy (Shri Lal Bahadur 
Shastri): My colleague has just now 
stated that we have no objection to 
conveying OUr views 9nd feeli_ngs in 
this matter to the Government of the 
United States. He has alreaay said 
it. 

Shrl Hari Vishnu Kamath: My col-
league, Shri Nath Pai, said that the 
Prime Minister should write directly 
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to President Johnson of America. 
That is what he nid, not the Exter-
nal, Mairs Ministry. Why should he 
do so? 

Shrl Kapur SID&'h: The hon. Minis-
ter of External Mairs has-- jUst now 
made a revelation 'to us, and I am 
quoting: 

II • the use of gas is against 
the conscience of humanity." 

I would request him to mue a pre-
cise answer to my question. Does he 
include all riot-controlling or incap-
acitating agents in them if they 
happen to be gaseous and not solid? 
Does he include fu tliem tear gas also 
which makes people not only most 
uncomfortable bue also lachrymous. 

Mr. DeputY-Speaktr: Order, order. 

Shrl Kapur Slqh: Let him answer 
this question. 

Mr. DepatJ'-Speaker: We are con-
cerned only with the use of gas in 
Viet Nam. 

Shri Kapur Singh: I am not talking 
of Viet Nam. He has said that the 
use of gas is against the conscience 
of mankind. I want him to tell me 
what he means . . . 

Mr. DepatJ'-Speak.er: He can table 
a resolution on this, if he likes. 

Shrl Kapur S1qb: Why should be 
not give an answer to my question? 
Why should you came in the way? 
What does he mean by gas? Does 
he include all gaseous agents? Be 
can enswer this simple question 
without -your protection. 

Mr. DepatJ'-Speaker: I disallow it. 

tft" :m:;m:m~q;mJif 
~ qT ~ ~ f.I; FOitfd01i q if mr 
~ ~ fit;qr 1JlIT t I ~!fiT 
QlrMI"i! if w;tt...n 1ft rf t I 

(CA.) 

~' ~ik: if '.:tliT 01ti ~ it; m it 
i!iTf ~m ro if{T fcrlrr~, ~ if iiI'if 
~ ~ 'fiT sl~ fiI;ln' aor ~ ~ 
ro fcrlrr t? ~ ~ ~ ~ f.I; 
~ J;fTCf if h' 'fiT lIT ~ irnf iiil 
~ ro ~ fW t m ~lfiT itiRVr 
;pITt? ~ ~~it~f.I; 
mtr ~ it,;pIT ~ ~ W ~ 
(~lTT'{ tJi t ? ~ ~T if{T J;fTCf it ~ 
ron- ? 

Sbri SWaraB SID&'h: Sir, we could 
have made a statement even yester-
day in the afternoon but we thought 
we could make it today. It was 
raised for the first time yesterday 
and, in any C'ase, we would have made 
a statement. Once it was raised 
here, we could not make a statement 
even outside unless we made that 
statement first on the floor of the 
House. 

Sbri JoaebJm Alva (Kanara): May 
I know wthether the hon. Minister is 
Qware that in the middle or early 
50s the French used napalm bomb in 
Indo-China and whether since then 
our military specialists or Military 
Attaches have made any study about 
the intensity and quality of these 
bombs? 

Sbrl Swann SinJ'b: If the Defence 
Ministry is addressed, they might 
give the information. This is too 
technical for me. 

Dr. L. M. 81qbvt (Jodhpur): What 
speciftc efforts did our Government 
make to ascertain the kind of gas 
and its likely eft'ects in Vietnam and 
why has the Government not con-
veyed its feelings, if it had the )0-

formation, to the Government at the 
United States of America. 

Shrl Swann SInJh: 'l.1lis use of the 
gas came to OUr notice only very 
recently end, ns I have already aald, 
the Prime Minister also has made 
that statemenl 
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Mr. Deputy-Speaker: Shri Khadil-
kar. 

Mr. Deputy-Speaker: I am s.orry. 
Order, order.··· 

Bbri K ..... Ukar (Khed): In the past, 
when there were issues of vital mo-
ral significance we never hesitated or 
observed any diplomatic silence while 
expressing our protest. But on this 
ocC'Qsion, unfortunately, when fOr the 
first time-not even in the last world 
war ... 

Mr. DePlitY-SPeaker: What is ;your 
question? 

Shrl KbadUkar: I am coming to 
that. In the last world war, gas was 
not used on either side . . 

Mr. Deputy-Speaker: We are not 
concerned with the last world war. 

Shri KhadJlkar: It concerns Asia. 
On the Asian people, gas is being 
used for the first time in this war-
fare. Therefore, was it not proper 
for him to come out in a forthright 
manner condemning the action and 
conveying the resentment of the peo-
ple of India, this Parliament, to the 
Government of USA? 

Shrl Swuaa SiQb: I am sorry that 
this type of thing should be said that 
tllere is any hesitation for diplomatic 
reasons or the like. It is an unfor-
tunate temper linto which some peo· 
pIe are in the . habit of working 
themselves up. I have· made a clear 
state-ment and I lrave amplifledlt. 
The Prime Minister has said tliat it 
is OUr intention to take it up with the 
Government. I know how sensitive, 
and quite rightly, the House is. It 
was raised on the floor of the House 
yesterday. I had a temptation to 
issue a statement even yesterday at 
about 1 O'CiMk but I could not do it 
unless I had made a statement on the 
ftoor of the HOWIe. I take strOD' ob-
jection to IUcli a thin,. It really 

(C.A.) 
waters dOWn OUr stand and unneces-
sarily exposes us to criticism which is 
abSOlutely unjustified. 

Shrl Rarbunatil Slqh: In view 
of the fact tbat even in the last war 
Hitler did not use ,as, may I know 
what was the immediate cause Of 
using this gas in Vietnam? 

Mr. Deput,.-Speaker: How can OUr 
External Aftairs Minister say this? 

Shrt Ba,bunath Sinrh: May I 
know whether the Government of 
India bas got any information why 
the gas was used there? (]nterru.p-
ticm). 

Sllri Swaran SinP: Somehow or 
other, Mr. Madhu Limaye does attract 
notice and it is really unfortunate 
that, whether it is his question • or 
anybody's question, he has always an 
opinion and has a very high opinion 
of his own knowledge on both inter-
national and national affairs. I do 
not want to jom issue with him. But 
let us observe some decorum when 
I am answering something. (Inter-
ruptions) .Well, if I am the Minister 
for External Aftaira it is no fovour 
of Mr. Madhu Limaye. I am there 
in spite of him and I propose to re-
Imlin there .... 

"" "'! ~ ~ lfoT ~r 
i'f)m-r~ . 

~~f~ ~~~<ftq 
~~I 

15ft 1ft! ~ : IQi/(j,,;ft4 ~ 
1fit ~ 1fiT t. iru ~ t I 51"i/1f!fiT nt'l: 
~ ~ f. fm 1fiTIf ~ q ~ I 

tft flmlIf qa"lq~: ~<: 11ft l'it 
~~T~~ ~;r? 

8hrl Swaraa Slneh: I have already 
said that this was used on the South 
Vietnamese people and against the 
Vietcong. A. to what were the pre-
cise circumstances that necessitated 
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the use of it we have no further in-
formation. 

Mr. DeputJ-Spea.br: That is all. 
Sbri Bade to continue his speech on 
the previous Resolution. 

..... WarlOl': Sir, I want to ask 
one question. 

Mr. Deputy-Speaker: No. I have 
JP,ven enough opportunities to all the 
parties. 

Sbri Warior: The International Con-
trol Commission is there. Govern-
ment can get the information. I want 
to .sk • question on that. . 

Mr. Deputy-Speaker: No. Shri 
Bade. 

11.30 hrs. 
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